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Mr. Speaker: He said I promised. I 
never did that. I have consulted the 
record. I do not knOw where Lhe mis-
take has taken place. 

Reporls on Defences in NEFA 

+ 
·507. SM A. S. Alva: 

Shrl Krisbnapal Singh: 
Shrl lIarl Vishnu Kamath: 

Will the Minister of Delence be 
pleased to state: 

(a) whether the attention of Gov-
ernment has been drawn to an article 
in 'Eharat Jyoti' dated the 26th Sep-
tember, 1965 by Diwan Chaman Lall, 
M.P. to the effect that one of our 
Military Officers had submitted a re-
port ",bout strengthening our defences 
at strategic points in NEFA and that 
some copies o'f the same found their 
way to the Chinese authorities through 
Pakistan; 

(b) whether Government have 
verified the truth or otherwise of the 
otatement; and 

(c) if the report is correct, the steps 
taken to trace the culprits and to see 
that such leakages as endanger the 
safety Of the country are not repeat-
ed? 

The Deputy MInIster In the Minis-
try Of De'e_ (Dr. D. 8. Raju): (a) 
Yes, Sir. 

(b) There is no basis far the report 
as all the copies of the report are in-
tact. 

(c) Does not arise. 

Report on Defences of NEFA and 
Ladakh 

·S3Z. Shri Harl VIshnu !tamath: 
Will the Minister of Defence be pleas-
ed to /ltate: 

(a) wheth .... a copy of the report of 
the Study Group which was appoint-
ed in February, 1961 to review the 
problems concerning the defence of 
N.E.F.A. and Ladakh under the Chair-
manship of Lt. Gen. L. P. Sen, the 

then Chief of the General Staff will 
be laid on the Table; and 

(b) it not, the reasons therefor? 

The Deputy Minister in the Minis-
try of Detence (Dr. D. S. Raju): (a) 
No, Sir. 

(.b) The recommendations of the 
Study Group are naturally Of a sec-
ret nature. It would not be in pub-
lic interest to disclose them on the 
floor of the House. 

8mi A. S. Alva: May I know whe-
ther Mr. Chaman Lalor the previous 
Defence Minister has been approuch-
ed in respect of this? 

The Minister of Defence (Smi Y. B. 
Chavan): No, Sir. 

Sml A. S. Alva: In view of the 
strategic importance of NEF A is there 
any move to have a capital in NEF A 
itself instead of admillistering it from 
ShiJlong? 

Shrl Y. B. Chavan: This question 
needs to be addressed to the EA 
Ministry. 

Shrt KrlshnapaJ Singh: In yjew of 
the alarming report -I am glad that 
all the copies are intact-may 1 know 
jf the government will consider Im-
proving the administration of NEFA 
and making it an absolutely indepen-
dent State with a separate capital? 

Mr. Speaker: That might be con-
sidered. 

Shrl Harl Vishnu Kamath: The 
Deputy Minister, if I heard him a-
right, denied everything and said, no, 
and that the copies were intact. l\Iay I 
invite his attention to fact that a 
veteran Congressman whose name is 
mentioned in the question captioned. 
his article as "story of a betrayal"-l 
wilJ call it a foul betray a if it 
were true-Why did not the gov-
ernment issue a contradiction at the 

~ when the report appeared in 

that paper? Is it a fact that not mere-
ly Lt. Gen. Sen but befOTe him Gen. 
Thimmayya also gave a blu€'print or 

plan for the defen"" of NEFA and 
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that was turned down by the thcn 
Defence Minbter? Is this matter re-
ferred to in the post mortem enq Ulry 
by Maj. Gen. Henders()Il Brookes? 

Sbrl Y. B. Cbavan: The han. Mem-
ber has raised half a dozen questions 
and I will try to answer them. 

Mr. Speaker: In which case, the 
hon. Minister is at liberty to answer 
any part. 

8bri Y. B. Cbavaa: I would like to 
answer as many as I can, I am not 
complaining about it; I am merely 
making a statement Of fact. The 
point is that I personally saw this al-
legation only when I received this 
question and therefOO'e there was no 
question of contradicting it when it 
IIIPpeared in the article. Secondly, 
Gen. Thimmayya or many other 
officers who were in charge of those 
areas then, and Gen. Thimmnyya 
who was Chief of Army Staff then, 
naturally had on many occasions to 
consider the question of defence of 
the area. and they may have made 
their OWn suggestions to be consider-
ed from time to time. But there was 
no quesiton of their being made a 
reference to in the NEF A enquiry has 
not disclosecd any discussion or 
consideration .... (InteTTUptions.) 

Sbrl Harl Vishnu Kamatb: If you 
do not want, we do not compel. Other-
wise, you must tell the House, the 
country and the nation. 

Sbrl Y. B. Chavan: I have no in-
formation as to whether the then 
Defence Minister at a particular time 
speciftcally rejected any specific Idea. 

SlIrI Hari Vishnu Kamatb: Hender-
SOn BTookes's report refers to it or 
not. 

Sbri Y. B. Chavan: No. 

Mr. Speaker: No fresh questions to 
be solicited and answered. 

Shrl Harl Vishnu Kamath: May I 
submit, Sir, that you are too narroW 
in your construction. ~ is one 
questioo which helps thl! nation. Why 

be restrictive about the scoPe Of the 
questlOn? 

Shri Nath Pai: Before you proceed, 
the han. Defence Minister saId thai 
he dId not see the article. Mr. Speaker 
I quite appreciate it; I do' not expect 
the busy detence Minister 10 go on 
reldml: everything but there is a 
whole paraphernalia attachd to hi. 
Ministry. Did not anybody read it? Do 
they rcad only their own writings? 
I can understand if he has not read 
It; what did the department do? This 
Was such an important matter. Why 
dJd not any contradiction come from 
one of the officials. He was a veteran 
congressman. 

Mr. Speaker: 
Dwivcdy. 

have called Shrl 

Sbrl Surendranath Dwlvedy: In 
that nrtitle it has been specillcllUy 
mentloned that 16 maps which were 
aU abO'llt the strategic points of de-
fence in NEFA were there; 15 Of them 
were submitted to the then Defence 
Minister and one was locked uo in 
the Secretariat. It states that those 
15 are lost; they have gone OVer to 
Pakistan and through Pakistan to 
China. I want to know specifioally 
about the maps mentioned. Has he 
asked that particular member ilOW he 
came to kne>w about these maps? He 
has replied only about the report. This 
Is about the maps mentioned In the 
article. 

Shrl Y. B. Chavan: I am referring 
to the reports and if the reports have 
any maps-all those append!ee. cnd 
annexure •. whatever they had-those 
reports with the annexurcs are intact. 
That is what I want to say. There waS 
no Question of anvbody taking it, be-
cause the maps that the report con-
tained are not something which arG 
not kno\\7I.. to the public; thoc;e Bl"'e 

the general type of maps. and '0 the 
ff'eling that somebody has conveyed 
them to Chin •. etc., Is completely un-
founded. I know the ""riousn ... ot 
thf! alle-gatiml, and the s~  con!Je-

quenees.· if such a thin!! happens. I 
would request the hon. House aDd the 
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hon. Members to believe me when 
I say that, because this certainly in-
volves a very important national se-
curily prdbJem, if there was any truth 
in it, I would never try to conceal it. 

Shri Harl VishDu Kamath: He led 
a delegatIon of Members at Parlia-
ment to Africa. (Interruption). 

Mr. Speaker: Order, order. They 
should not Interfere in this manner. 
1f some han. Members, without being 
called, put the question, as they like, 
how can I go on? I ha ve req uested 
80 many times that there ought to be 
orderliness and some discipline. (In-
terruption). Order, order. There is 
on. thing that I would ask of the 
Minister. Even though they had 
found that everything was intact, And 
nothing has been lost, then too, why 
should a responsible Member .... ho Is 
really leading one of our delegations 
to represent our 'l"ase outside, in for-
eign coontries, say that? What justi-
fication had he to give that article? 
That also should be pnqu.ired into at 
least by the Government. 

Shri Y. B. Chavan: That certainly 
needs to be done. I quite agree; but 
1 will have to personally contact him 
and find out whether he has any "Pe-
cial evidence. r will do that. 

Shri 8"\rl Vishnu Kamatla: Will the 
Prime Minister do it? 

8hri Vidya Chann Shukla: That the 
strategic points in NEFA had to be 
defended was mentioned In that arti-
cle. May r kn"w if the Government 
have noted that a large group of Naga 
hostiles have again crossed over into 
Burma and then to Pakistan from 
these very gaps. which are sought to 
be closed, for further training-and 
that has been hoppening for the last 
six to ~  years-and may 1 know 
wha taction GClVernment propose to 
take? 

Mr. Speaker: How Is that relevant 
here? 

8hri Ioclra,iit Gllpta: Will the hon. 
Defence _ Minister kindly finally dispel 
our arunetJes on this point by tclling 
us speCifically whether the number 
of copies which is put in that allega-
tion by Mr. Dewan Chamanlal a. 
16-0f which he says 15 were missing 
and the Deputy Minister has stated 
that all the copies are intacl.-is ac-
tually 16 or is less or more than that? 

Dr. D. S. Rain: 24 copies were pre-
pared and all of them are intact. 

SIui P. C. 1Ierooah: Both in man-
ner and customs, the people of NEFA 
who are residing on the Indian side 
of the border are akin to those who 
are living on the Tibetan side of the 
border and the Chinese agents do 
find it convenient to contact those 
people 1<>r indoctrinatiOn and so on, 
and therefore, may I know whether 
the Government's attention has been 
drawn to this fact, and, if not, will 
the Government kindly make enquir-
ies? 

S-hr\ Y. B. Chavan: 1 will requ.ire 
notice about this particular thing, be-
cause he has menticmed certain facts, 
of which I have no information. 

lifT ~  ~ : ~  fif; ~ 

~  ~  'fi\i1<1 ~ '1ft ~ ~ 

~ ~  i't gm f ... 'li"rf'illt ;;ij 'I1l' 
m <{f i:t"f"", 1!l11fr <'fr.r ~  '" ,m 'Ii't 
Gfr "" ~  "') mu 'I'f.1'f 'ROT ~  

~4  ~  ~ ~  i't 'f.Tf'1<lt '&11'f ~ mr 
~ ~  >fe, ~~ ~ mr '!('if ;;;:ro: 
~ ro '3'1"Pr ~ 7 

~  ~~ : <It'f ~  <1") f,"",i 
~ t I 
ShriDlati Savitrl Nlram: May I 
know whether one of the recommenda-
tions in this report was in regard to 
the raising of two mountain battalions 
immediately for the security of 
NEFA. 
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Mr. Speaker: This is not what is 
contained in the report; this Is about 
information being pa.sed on to China. 

indian PolicemOll killed b7 Chba_ 

+ 
·508. Dr. L. M. ~  

Shrl P. R. Cbakra1'ertl: 
Sbrl P. C. Borooah: 
8hrimatl Tarkesbwarl SIDha: 
Shrl Har! Vishnu Kunath: 

Will the Minister of E:dernal 
Mairs be pieased to state: 

(a) Whether it is a fact that the 
Chinese troops killed three Indian 
policemen who were reported missing 
.fter a firing inCIdent at Jaskar in 
Ladakh on the 19th September, 1965; 

(b) if so, the ~ ~ ..s ~ s in which 
the three Indian policemen were 
abducted and killed by the Chinese; 
and 

(c) the action taken by Govem-
ment in regard thereto? 

The Minister of External Alralrs 
(Shrl Swaran S ~  (a) Yes. Sir. 

(b) and (c). On September 19, 1965 
a party of 30 Chinese soldiers intrud-
,'" across the "Line of Actual Con-
trol" and forcibly kidnapped and kil-
led 3 tndian policemen who were on 
routine patml duty near our TSRskur 
Post. The Government at India pro-
te.ted against this and demanded the 
bodies Of the policemen wbich were 
retumed by the Chinese on October 
10. 

Copies of notes exchanged between 
India and China regarding the Chinese 
intTUBion at Tsaskur are placed on the 
Table of the House. [Placed in Lib-
~ . See No. LT-5250/65]. 

Dr. L. M. Slnghvi: Since, from the 
COpy of the correspondence which has 
been laid on the Tahle of the Ho""", 
It lIPPear. that not only did the 
Chinese intrude into our territory but 
tbev ransacked the civil post well 
Mthln the Indian territory and ah-
duoted Indian polirempn and killed 
tbem, may r know whether the Prime 
Minister or the Defence Minister is 

in a position to say why no retaliatory 
or .punitive action was .~  in res-
peet of these Chinese activities inside 
the Indian territory? 

Shri Swaran Slllgb: AU defensive 
actions have been taken from time to 
time; in spite of that, some incIdents 
have happened at the border, and If 
the dates are kept in view, it will be 
notk",d that this is the time when the 
Chinese had given that highly provo· 
cative ultimatum and the highly pro-
vocative note, to India; we were in 
the height of our conllict-India and 
Pakistah-at that time· the confiict 
Was at 119 height at that time. 

Dr. L. M. Slnghvi: The last note 
sent by the GovernmA!nt of India to 
the Chinese Government says that the 
Government reserves the right to de-
mand full compensahon for the dam-
age done to Indian life and property 
infticted by the intruding Chinese 
troope. But what action has been 
taken or is proposed to be taken in 
this re9J>CC\? 

Shrl Swaran Singh: The action that 
has been taken is what is mentioned 
in the note. No separate action has 
been taken, and what is proposed to 
be taken also is indicated there: that 
we reserwe the right to claim com-
p'ensation. 

Dr. L. M. Slnrhvi: Sir, on a point of 
order. The statement that they re-
serve the right is not the action that 
is proposed to be taken. We want to 
know whether any action in pursu-
ance of this reservation made hy the 
Government is proposed to be taken. 
'that must categorically come before 
the House. 

Shrl Swaran Sinrh: The aetion pro-
posed to be taken is to claim cnm-
pensation at some appropriate time. 
That is what has been mentioned here 
also. 

Sbri P. C. Bn...-h: In view at the 
fad thnt the intMlsions into Tn:iiFm 
teTTito"v hv t,he ~ ~  hRve 
of l::lte hP,.nmp a dllilv fP-AtUT"P.. ~  

t knn-.,· If thp Governmpnt ~ the 
inevitability at a renewed attack on 




